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5950 {Kind Attention Sh. Sanjeev Banzal , Advisor (NSL)}

Sub: - Pre-Consultation paper on Full Mobile Number Portability (Pan-india Number
Portability)

£

Kindly refer your office press release No. 10/2013 vide which you have issued the Pre-
Consultation paper on Full Mobile Number Portability (Pan-India Number Portability). In this

context the point wise reply of BSNL are as follows.

| It is viewed that through all three approaches have their pros the first approach is most
optimum that is Recipient operator forwards the porting request to the MNPSP (MCHA)
of his own zone as doing at present.
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. Department of Telecom may comment.

3. UPC generation process may remain as it is while ensuring that subscribers get UPCs

even while roaming.

4. The routing as on today itself is LRN based so there will not be any issue since
subscriber will get local LRN once he has undergone inter service are porting.

5. No Comments

6. No Comments

7

Ne Comments.

This is for your kind consideration please.

Raghuviragitn} )/<
Lar AGM (Regin-li)
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